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THE DEPUIL'Y MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHR' C P MAJHI)
(ay and (b) No such reports have
been receiwved by the Government Sale
of diesel o1l irom the¢ compames out-
lets 1s at present free Furnace oil
supplies are howevcr being made by
the companies on the basis of 1973
offtakey of individuel consumers A
10 per cent efficiency cut 1s being ap-
plied n making furnace oul supplies
to all consumers A further 10 per
cent cut 1s also being made 1n supplies
to industrial consumers other than the
33 specified core sector indusiries A
quota has also been allocated to the
States for supplieg to small scale umts
and State Enterprises which are not
registered with any Central sponsoring
authornities

w o wt ¥ dim w1 o

2811. sit wrew fag wtgrr @ @
“giforaw o v 7t a8 Iq@ 1

FaT FO ¥ H

(%) waara aql ¥ wrea ¥ fier-
fra ey & 40 o7 W far ],

(=) wrfaa e & g JmrT
T §, AT

(%) g7 AT F T FAF X W
qrea grT foa wy qaa 7 aQaT
arg?

o fiferaw Wi @A AT # 9a-
R (oo wAr) . (¥) &
() wa AT aFt T IHT JIIF G0
F1§ f2r7 (A1z7 feww) w4
forar qtar 4ty

Licences issued to Certain Drug Firms

92812 SHRI BHALJIBHAI PARMAR
Wi} the Mmster of PETROLEUM
AND CHEMICALS be pleased to state

(a) how many leiters of intent
Industrial licences|permission letters
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have been granted to M/s. E. Merck,
Glaxo, Hoecht and Anglo French dur-
ing Fourth Five Year Pian perjod

(b) what are the items covereq by
each letter of intent|licence|permis-
sion letter and capacity of each item
thereof,

(c) what 18 the production of these
itemg by the above firms, and

(d) what action has been taken
against them where they have over~
produced and contravened the licenc-~
ing provisions?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI K R GANESH)
(a) to (c) A statement indicating per-
mission letters/industrial lcences/
letteris of intent granted to M/s E
Merck Glaxo Roche and Anglo French
durwg the 3rd and 4th Five Year Plan
period and the item of manufacture,
capacity covered under each and pro-
duction during 1971 and 1972 laid on
the Table of the House [Placed in
Library See No LT-8634/74]

(d) The question of excess produc-
tion 1s being ¢xamined by Government
separately

Restoration of Traing SusPendeg Im
Rajasthan

2813 SHRI BISHWANATH JHUN-
JHUNWALA Wil the Minuster of
RATLWAYS be pleased to state

(a) the names of the Ratlway ser-
vices that were suspended and those
whoge frequencies were reduced 1
Rajasthan during the Railway stiike,

(b) whether all the suspended
trains have since been 1estartedq and
the frequencies of other trams restor-
ed ang

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRIL
BUTA SINGH) (a) to (¢) The in~
formation 1s being collected and will
be laid on the table of the Sabha





